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ERRATA

In the Maharashtra Prevention of Dangerous Activities of Slumlords,
Bootleggers, Drug-offenders and Dangerous persons (Amendment)
Ordinance, 2009 (Mah, Ord. X of 2009), published in the Maharashtra
Government Gazette, Extraordinary, Part VIII, dated the 15th dJduly
2009 (Extraordinary No. 54), at pages 1-4,—

(@) on page 1, in line 3, for “Persons” read “persons”;

(b) on page 2, in line 3, for “obtained.” read “obtained;”

(¢) on page 3, in the marginal note, for “Mah. Ord. of 2009.”
read “Mah. Ord. X of 2009.”.

)
T HF—e2-2

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY
SHRI PARSHURAM JAGANNATH GOSAVI, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI
SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT
PRINTING, STATIONERY AND PUBLICATION, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004.



